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By Circulatien

CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHAEAD BENCH ALLAHABAD .

Misc, Review Applicatien Ne.34 eof 204,
In
Original Applicatien Ne. 290 ef 1998,

Allahabad = this the 19th day ef May 2004,

Hen'ple M aj Gen K.K. Srivastava, Member-A,
Hen'ble Mrs., Meera Chhibber, Member-J.

Tl’.‘ibeni Ram s 0o .Applicant-

(By Advecate : Sri Sudama Ram)

Versus.
Uni@n @f India and @’therSo ;.-...%sp@nden‘ts.
(By Advecate : oo )
O BRD ER

(By Hen'®le irs. Meera Chhibber, J.M) v

This Review Applicatien has been filed against the
judgment and erder dated 26,02.2004 en the greund that the
judgﬁent ef Hen'ele Supreme Court and full Bench has been

ignered by the Tribunal.

2e If judgment is seen, we have dealt with all the

points and have already expressed eur views. It is, therefere,

wreng te suggest thet judgment ef Hen’ble Supreme Ceurt and

full Bench have been ignered. Review Applicatien cannet

be filed te re-argue the case is settled law by new.

Therefere, we find ne geed greund te ihterfere. In any

case we cannet sit in appeal ever eur ewn erders. The

Review Applicatien is accerdingly dismissed in circulatien.
B

Member=Js M mber-A,

Manish/-




